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THE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDEY): (a) A 
memorandum from the All India Mithila 
Sangh in this regard has been received. 

(b) The various multipurpose ~torage 
dams  proposed in the memorandum lie 
in Nepal. Consultations with Govern~ 

ment of Nepal are being held m this 
regard. 

Proposal to pomp up Western Kosi Canal 

1288. SHRI BHOGENDRA JHA: 
Will the Minister of IRRIGATION be 

pleased to state: 

(a) whether Monitor of Central Water 

Commission aJongwith a Member of 
Parliament and concerned officers of 
Bihar  had vi~itcd the Kosi and Karola \ 
river areas on 19- 21  of September, 
1982; 

(b) if so, details thereabout; 

( c) whether it was pro po sell to pump 
up the whole Western Kosi Canal from 
near Bhaulua to the North of the Weir 
on .Kamla to turn the · entire Kamla 
Canal sYstem, now almosl defunct jnto 
a pereD..Uial canal and after remodelling 
ai;id eJltending the same do away with the 

need for cyvhen under KamJa :ind land 
acquisition .1od digging of Western Kosi 

Canal West of Kantla; and 

(d) wlaether the proposal in (c) will 
save about Rs. 50 crores and two years' 
time, if so. Gonrnment's reaction 
thereoa? 

TH£ MINISTER. OF JRR.IGA TION 
(SHRI KEDAR PANDEY): (a) and 

(b). The Chief Engi.neer Monitoring of 
the <~ . .utrat W ater Commis5ion along with 
the Member of Parliament and the State 
Engineers inspected the Western Kosi 
Canal Project from 19th to 2hf Sep~ 
tem'ber, 1982. 

(c) Such a suggestion was made by the 
H on'ble Member during the inspection. 

(d) The feasibility of the proposal 
referred to in part ( c) of the Question. 
cost. benefits and relative merits in com· 
parison with other measures wiH have to 

be carefully examined in detail by tbe 
I State Government. 

Prol'lsion of civic ame.Dltie1 .bl N. W. 
Vishnu Garden 

1289. SHRI R. L. P. VERMA: Will 
the Minister of WORKS AND HOUSL"IO 
be pleased to state: 

(a-) whether it is a fact that N. W. 
Vishnu  G arden is one of the approved 
colonies of Municipal Corporation of 
D elhi; 

(b) whether civic amenities sewer, elec-
tricity and water are not being provided 
to the residents whereas these arc avail-
able to the re~idents of other approved 
colonies; 

( c) if ~o. the reasons therefor; and 

( d) by what time these facilities will 
be made available to the residents of the 
colony? 

THE MINISTER OF P AR.LIAMEN~ 
TARY AFFAIRS AND WORKS AND 
HOUSJNG (SHRI BHISHMA NARAIN 
STNGH): (a) Yes1 Sir. 

(b) to {d). Tbe information is beinc 
collected and wi)) be taid on tho Table 
of the Sabba. 
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